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TENTATIVE

TO

Tuesday, the 20th March, 20
( i 1.00 A.M.)

Tuesday, the 20tn March, 201
(2.00 P.M.)

Wednesday, the 21" March,
(10.00 A.M.)

Wednesday, the 21st March,
(2.00 P.M.)

Thursday, the 22"d March, 20
(10.00 A.M.)

Friday, the 23'd March, 2018

Saturday, the 24th March, 20 1

(10.00 A.M.)

Sunday, the 25th March, 201 8

Monday, the 26th March, 2Al
(2.00 P.M.)

Tuesday, the 27th March, 201
(10.00 A.M.)

sH{l ARI

Resumption of
Address. (To

Non-Otiicial

Ofl'-day

Reports o1'the Comptroller and Auditor
(icneral of India for the year 2016-17
(Civil and Commercial) and Finance
Accounts of Govemment of punjab for
the year 2016-17 and Appropriation
Accounts fbr the year 2016-17;

Prescntation of l)emands for Grants in
respcct of Supplementary Estimates for
thc ycar 2017-18;

Appropriation Bill in respect of
Supplcmentary Estimates for the year
2417- l8: and

iv) Prescntation of Budget Estimates for the
year 20 I 8- I 9.

Holiday

General I)iscussion on Budset Estimaies for
the year 20 i 8- 1 9.

Resumption of General Discussion on
fludgct ljstimates fbr the year 2A18-19.

(To be concluded)

DA
TF

WISE PROGRAMMI.] T}I." THE tsUSINESS To BE
SACTED BY 'TTIF] PUN.IAB VIDHAN SABHA DURING

FOUR'TII SESSIC}N,2018, II.R0M THE 2$TH MARCH,2Bl8
28TH MARCH.2OT8.

Governor's Address

Obituary ltefbrences

Motion of thanks on Governor's Address
and l)iscussion on Govsrnor's Address.

on Govemor's
be concludedi

ii)

ii i)

P.T.O.



Wednesday, the 28"' Marcl!,
(10.00 A.M.)

CHANDIGARItr:
THE 13TH MARCH. 2018.

To

Motion under Rule 16 regarding
adjoumment of dhe House sine-diel

201 8

iii)

iv)

Legislative

No.9-LA-2018/

No.9-LA-2018/

ast

Qs

All Members the Punjab Vidhan Sabha,

programme, if any. will follow.

STIASHI I,

, dated Chandigarh, the I

, dated Chandigarh, the

AL MISI{RA,
CRETARY.

thMarchr 
2018.

th Mareh, 2018.

jCopy fo for information to *

retary to Government, Punjab;1. The Chief

2, Ali Financ
to

aJ. The Pri
Parli

The

The Chief

6. The
Departm

Road, N

Commissioners/Princ ipal Secretaries/
nt, Punjab;

Secretaries

4.

5.

7. The S -General, Rajya Sabha, Parliamenft House, New Delhi-
1 10001;

8. The Secre
(with two

9. The
92,Parli

10. The S

Ministry

I 1. The Secr

fpal Secretary to (ioven-Lment, pufrjab, Department of
Ey Affairs (with 4 spare copies);

ry to Govemor, Punjab;

l-
f,lectoral officer and secretary to Goverlrment, Runjab, Election
i5 Chandigarh, (with 4 spare copies);

i Rernembrancer and Secretary to Government, punjab,
:iof Legal and Legislative Atfairs, Chan{igarh;

y-General, Lok Sabha, Parliament Hor]se, New Delhi-l10001,
re copies);

y to Govemment of India, Ministry of parliamentary Affairs,
nt House, New Delhi- 1 10001 ;

ry, Government of India, Departmlnt of l.egal Affairs,
,aw, New Delhi-i 10001;

::?:ffi,:ommission 
or tndi4 Ni{vachan $adan, Ashoka

to all State Legislative AssemblieslQouncils in India;

Contd.3/.-

12. The S



-3-

13. The Secretary to Government o{,lndia, stry of Home Aflairs,
(Political I(

14. The Under

) Section), New Delhi-l 10001:

to Government. Punjab, Administration, (By
name) with 180 spare copies fbr distribution gst various Branches
under the ministrative Secrctarics:

15. The Li Lok Sabha Secrctariat. parliament Houseo New Delhi-
1 10001;

16. The Di Information and Public Relations, punj Chandigarh;

17. The I United News of tndia. S.C.O. l7-I2, Sector 22-C.
Chandigarh;

18. The Inc Press Trust of India, S.C.O. 79, Floor, Sector 47-D.
Chandigarh;

19. All Press stationed at Chandigarh.
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